
other non-conventional energy sources are 
.also under implementation. These include . 
.development and demonstration of water 
pumping wind mills.. small hydro techno-
logies, battery powered vehicles, ' ocean 
and geothermal energy systems, etc. A 
country wide project for the installation 
-of family type biogas plants is already in 
progress. Community I institutional biogas 
plants are being set up at various loca-
tions on experimental basis. 

A number of fiscal incentives and pro-
motional measures have also been taken 
to accelerate the development and utili-

sation of renewable energy sources in the 
country. 

Poor performance of 210 l\1W BHEL sets 

*342. SHRI M. V. CHANDRASHE-
KARA MURTHY: Will the Minister of 
ENERGY be pleased to state: 

(a) whether it is a fact that despite 
the claims made by both the Industry 
Ministry and Bbarat Heavy Electricals 
Limited, the performance of 210 MW s¢tlt 
continued to be poor; 

(b) whether of the 13 sucll sets com· 
missioned between 1981-82, and 1982·83 
the poor performance of such units has 
,caused the Centre and State Electri;;ity 
Boards a loss of Rs. 44 crores; 

(c) whether jt is also a fact that the 
Energy Minister which is installing more 
and more 210 'MW sets is worried OVf:r 
tbe performance of these units; and 

(d) jf so, whZl,t are the main reasons 
fOr the poor performance of these units 
and what remedial steps Union Govern-
ment propose to take? 

THE MINISTER OF ENERGY (SHRI 
P . SHIV SHANKAR): (a) Not exactly, 

if. 

(b) It is difficult to quantify the precil!e 
loss of revenue , but it is roughly eS1j-
mated to have been of the order of Rs. 6 

crores. 

(c) No, Sir. Rather, the performance 
of the 210 MW !ets is steadily improving. 

(d) There were initial difilculties 011 
accoum.t of deficiencies in the quality of 

equipment and operation and maintenance .. 
As a result of steps taken to improve 
the performance through constitution of 
task forces' visits of roving teams and 
implementation Of time-bound plant re-
novation programmes# the performam:e 
of these sets has steadily improved. 

Linking of all State Capitals witb New 
Delhi by Telex 

*343. SHRI K. PRADHANI: WiJI the 
Minister of COMMUNICATIONS be 
pleased to lay a statement showing: 

(a) whether it is a fact that a scheme 
was framed by Government to 11nk all 
the State Capitals by telex with New 
Delhi; 

(b) if so, the number of district head-
quartrs, State-wise, wbich are linked by 
telex with New Delhi; and 

( c ) the details regarding the progre 
made and how far Government have 
achieved succes; in their targets? 

THE MINISTER OF STATE IN THB 
MINISTRY OF COMMUNICATIONS 
(SHRI V. N. GADGIL): (a) No, Sir. 

(h) Does not ad~, in view of (a) 
ahove. 

( ) Doe not arise, in view of (a) 
above. 

Hiodustan Lever Limited 

*344. SBRIMATI GEETA MUKHRR-
lEE: Will the Minister of LAW, JUS. 
TICE AND COMPANY AFFAIRS be 
plea ed to state: 

(a) whetber investigation~ are in pro-
gres under the Monopolies and Restrictive 
Trade Practices Act against Hindustan 
Lever Limited; 

(b) if so, tbe number and detai~s of 
such investigations and the progress there-
of; 

(c) wbeQher it is a fact that responsibJo 
agemcie~ in the trade and other connected 
public institutions ha.ve offered to assi 




